CENTRAL ADMINISTRATIVE TRIBUWNAL
ALLAHABAQ BENCH
Original Applicatien Ne. 847 ef 1987

Ram Dutt evess Petitianer
- Versus

Unisn of India end Ors csovs RESpendents

CORAMg

HON' BLE MR, JUSTICE R.K, VARMA, V.C.

Nene fer the petitiomer. Sri Amit Sthalekar
learned ceunsel for the respendemts. Learned cesunsel
fer the respondents states that hs ceuld net fils ceunter
hecauss 8f hen aupply of cepy ef the petitien by tha
counsel fer the petitisner. He is absent teday, The erder
fer supply ef cepy ef application te the r@spendents was
made en 17.3.93. This petition is dismissed fer neon -

appearance of the applicant and/er his ceunsal,

K K|/

Vice Chairman

Dated: 1 th ® !923
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